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No.734.   SHRI GOPAL CHINNAYA SHETTY: 
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 

to state: 

 

(a) Whether contract for laying of Metro Rail Lines in the country 

has been awarded to foreign companies; 

(b) if so, the names of those companies along with the names of 

the countries to which they belong.  

(c) the details of the locations for which the said companies have 

been awarded contract for laying of Metro Rail Lines, State and 

place-wise. 

(d) whether there is a lack of companies having expertise in laying 

Metro Rail Lines in the country; and 

(e) if not, the reasons for awarding the said contract to foreign 

companies? 
 

ANSWER 
 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 

MINISTRY OF HOUSING AND URBAN AFFAIRS 

(SHRI HARDEEP SINGH PURI) 
 

(a) to (c):   Metro rail companies set up as 50:50 joint venture of the 

Government of India and respective State Government can award  
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-2/- 

contracts for laying of metro rail lines either to indian companies, 

foreign companies or joint ventures of indian and foreign 

companies. Only one work of laying a part of metro rail lines 

between Noida-Greater Noida in Uttar Pradesh has been awarded by 

the Delhi Metro Rail Corporation (DMRC) to foreign company as a 

sole bidder i.e M/s ETF from France.  

 (d)& (e): There are a number of Indian companies capable of laying 

metro rail lines. Tender for laying metro rail lines are awarded 

through competitive bidding where there is no bar for foreign 

companies to bid and get the contract subject to other tender 

conditions.   
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